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from 2 foreign companies when the
Government wag considering an offer
from the French Government which
included the getting up of an elecirg-
wic telephone equipment factory by
a French Company.

(b) The offer from the French Com-
pany wag part of an offer received
from the French Government for
technology transfer regarding the in-
troduction of digital electronic gwitch.
ing system E-10 into the fndian net-
work including loca] manufacture. It
wag congidered advantageous to accept
thig offer since the system offered was
the most well-proven among the
digital electronic switching gystems in
the gvailable field of choice. Moreover
the various elements of the offer in.
cluding the credit terms were fourd
to be satisfactory.,

Operation of off-shore oil exploration
by M/s. Chevron

*323. SHRI SYED SHAHABUDDIN:
DR. SARUP SINGH;

#+Will the Minister of PETROLEUM,
CHEMICALS AND FERTLIZERS be
pleased to state:

(a) whether the U.8. 0il firm M/s.
Chevron has begun operations under
the contract signed early this year for
off-shore oil exploration;

_(b) it so, what are the salient fea-
tureg of the agreement; and

(¢) whether the text of the agree.
ment has been published or {s avail-
able for reference?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTIIAZERS
(SHRI P. SHIV SHANKAR): (a}
Yes, Sir,

#5° (b) The salient features of the
agreement have already been placed
on the Table of the Rajya Sabha in
yeply to Unstarred Question No. 69
answered on 26th April, 1982,

{¢) No, Sir.
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Grant of licence to Indian Companies
to manufacture Synthetic Pyrethroids

*324. SHRM DHULESHWAR
MEENA,
SHRI SATYA PAL MALIK:

Will the Minister ¢f PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleaseq to state:

(a) whether Government have re.
ceived representations/suggestions
from various Members of Parliament
that Indian Companieg should be
g.iven preference in granting industrial
licences to manufacture Synthetic
Pyrethroids over the proposals sub.
mitted by MRTP/FERA Companies;

(b) if so, what action has been taken
by Government in this regard;

(c) whether there is any proposal
under Government’s consideration to
issue industrial licence to any Com-
pany which is entirely an Indian me-
dium size company; and

(d) if not, what are the reasons
therefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILSZERS
(SHRI P. SHIV SHANKAR): (a)
Yes, Sir.

(b) to (d). The question of licens-
ing of manufacture of Synthetic Pyre-
throids wags referred to the Monopoliep
and Restrictive Trade Practiceg Com-
mission by the Department of Com-
pany Affairs. The Commission has
since submitted its cepor{ and the
Department of Company Affairg is
processing its recommendations. Final
decision will be taken only after due
consideration at the appropriate level
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